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FORM A

PUBLIC ANNOUNCEMENT
(Regulotion 74 of the lnsalvency ond Bonkruptcy Boord of lndia (Voluntary Liquidation Process)

Regulations, 2A17'

FOR THE ATTENTTON OF THE STAKEHOLDERS OF M/S. BAKRESWAR ISPAT PRIVATE LIMITED

Notice is hereby given that the M/S. BAKRESWAR ISPAT PRIVATE LIMITED has commenced voluntary
liquidation on 09.10.2019.

The stakeholders of M/S. BAKRESWAR ISPAT PRIVATE LIMITED are hereby called upon to submit a

proof of their claims, on or before 11th November, 2019, to the liquidator at the address mentioned

against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakehblders

may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator: CS Saurabh arrr\ f_\_ A{9"
S'aur'aD*{:;ional

1. NAME OF CORPORATE PERSON BAKRESWAR ISPAT PR]VATE TIMITED

2 DATE OF INCORPORATION OF CORPORATE

PERSON

22/A9/2014

3 AUTHORITY UNDER WHICH CORPORATE

PERSON IS INCORPORATED / REGISTERED

COMPANIES ACT,2O]"3

4 CORPORATE IDENTITY NUMBER / LIMITED

LIABILITY IDENTITY NUMBER OF CORPORATE

PERSON

u 273 10W 82014 PTC203760

5 ADDRESS OF THE REGISTERED OFFICE AND

PRTNCTPAL OFFTCE (rF ANY) OF

CORPORATE PERSON

JAMURIA BAZAR JAMU RIA HAT JAMU RIA

Bardhaman WB 713336 lN

6 LIQUIDATION COMMENCEMENT DATE OF

CORPORATE PERSON

09.10.2019

7 NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE

NUMBER AND THE

REGISTRATION NUMBER OF THE LIQUIDATOR

CS SAURABH BASU

S BASU & ASSOCIATES, ALAPAN

APARTMENT, 3RD FLOOR,lA/6/2 RNA
RAMMOHAN ROY ROAD,KOLKATA,WEST

BENGAL, TOOOOS

pcs.saurabhbasu@gmail.com

r BBr/r pA-002/r p-N00319/2afi -2aL8 I 10924

8 LAST DATE FOR SUBMISSION OF CLAIMS 1,1,.lL.2019

Date and Place: 11.L0 .2l11g,Kolkata
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